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CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAXULAM BENCH

0.A.No.202/97

Wednesday this the 23rd day of February, 2000

CORAM

HON]BLE MR. A.V. HARIDASAN, VICE CHAIRMAM
HOM'BLE MR. J.L. NEGI, ADMINISTRATIVE MEMBER

1,

2.

R. Srinivagan, Safaiw Karmachar
(Carriage Cleaner) ' e

Southern Railway, Erode.

P. Vel Murugan,

Safal Karmachari féarria é Cleaner
Southern Railway, Erode.g )

K. Balamurugan,

Safal Karmachari (Carriage cléaner
Southern Railway, Erode. ‘ )

BixKxizhmamy R. Krishnan,

 SEmixkax Skatx. Safal Kammachari,

- Southern Railway, Erode.

A. Sakthdivel, : ‘ :
Safal Karmachari (Carriage Cleaner
Southern Railway, Erode.g ' )

v.fMigudeawaran.
Safaix Karmachari, (Carriage Cleaner
‘southern Railway, Erocde. & )

‘ S. Tharuma Raj.

- Safal Karmachari (Carriage cleﬁner
Southern Railway, Erode.g )

B. Babu,

Safal Karmachari (Carriage Cleaner)
Southern Railway, Erode.

K. Dhanapal, '
Safal Karmachari (Carriage Cleaner)

- Southern Railway, Erode,

10,
- 11,
12,

13.

R. Rajendran,

Safail Karmachari (carria @ Cleaner
Southern Railway, Erode.g ' e

R.K. Murllgan »

Safal Karmachari (Carria e Cle »
Southern Railway, Erode. ? aner)

R. Kishore kumar,

Safal Karmachari (Carriage Cleaner
Southern Railway, Erode.g )

E. Mohammed Riyaz, ~
Safial Karmachari (Carriage cleaner) -
Southern Railway, Erode.
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14. C. Ramesh,

Safal Karmachari (Carriage Cleaner)
Southern Railway, Erode. -

15. s. sakthivel,

Safal Karmachari (Carriagé Cleaner)
Southern Railway, Erode.

16. c. Palani, . ‘_}
- Safail Karmachari (Carriage Cleaner)

Southern Railway, Erode.

17. M. Chandra Mohanx, -
Safail Karmachari (Carriage Cleaner)
Southern Railway, Erode.

Safai Karmachariv(Carriageicleaner)
southern Railway, Erode. @ =

19. B.P. Arumugam, .
Safal Karmachari (Carriage: Cleaner)
Southern Railway, Erode. -

Safal Karmachari (cCarriage Cleaner)
Southern Rallway, Ercde.

Applicants
(By-Advocate Mr. T.A. Rajan) .
Vs.
1. Union of India represented by
. the General Manager,
Southern Railway, Madras.
2. The Chief Personnel OfficerQ
Southern Railway, Madras.
3. The Divisional Railway Manager, _ _
Southern Railway, Palakkad.. .+ Respondents

(By Advocate,Mrs; Sumati Dandapéni)
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' The application having been heard on 23 2. 2000 the

Trlbunal on the same day dellvered the follow1ng
ORDER

HON'BLE MR; A.V. HARIDASAN, ViCE CﬂAIRMAN

The applicants havelfiledvthis application for

the following reliefs:

(1) Te direct the respondente to"implement-
Annexure.AI and regularise the serviceof the
applicahfs as_Safai Karmacharies_as'they are -

- doing the above job continuously for the admi-
nistration;- | |

(ii) issue a declaratlon that the appllcants

are entltled for regular absorptlon in service
under the Rallway Administration by 1mplement1ng

Annexure AI even though they have been engaged

by private cont- ractors;

(ii) to quash Anhexurev-.I order in so. far as it
directs to engage requisite number of Safair
Karmachafie hailing from Sweeper eommunities-

fonly to carrfy out the safair karmacharies
work; and

(iv) to grant such other further reliefs that
this Hon'ble Trihunal, may‘ deem fit and
proper. |

2. When the application came up for hearing today,

iearned counsel of' the - applibants states that the

applicants may be allowed te withdfaw tthis application
with liberty to take up the matter before the proper forum
prescrlbed under the Industrlal Dlsputes Act. leerty is

granted and the application is dlsmlssed as w1thdrawn. No

order as to costs. 5 . A _
Dated the 23rd day of February,2000 (é%%&;%k;6¢/_
Py o ' ‘ :
W ) -

&l -
J.L. @ A ~“HARIDASAN -

ADMINISTRATIVE MEMBER } ' VICE CHAIRMAN



4.

List of Annexure referred to:

Annexure.AI:True copy. of

the

~No.J/C.l4/P/Cleanliness/Vol.3 dated

of the third respondent.

OA 202/97

Order
27.1.1997



